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rheumatic heart disease at two of the
Imgh prevalence areas i.e. New Delhi
and Hyderabad,

Joing gector Spomge irop plant

879 S1IRI ISHAQUE SAMBHALI
Wil the Mnister of STEEL AND
MINES be pleased to state

(a) the stage reached of the pro-
posed jomt sector sponge wron plant
at Barbil wath TISCO;

(b) whether the co-sponsors have
reached a stage of stalemate, and

(c) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a) It 18
understood from TISCO that the Pre-
Liminary Project Report 1s presently
under consideration 1n consultation
with the Government of Orissa

{b) and (¢) Do not arise

12 hrs.
PAPERS LAID ON THE TABLES

NOTIFICATIONs UNDER CusToMs ACT,
CenTRAL Excist RULES, INDWAN TARIFF
Ace, CENTRAL ExCISEs anD SALT ‘ACT
AND A STATEMENT re NOr LAYING THE
HINDI VERSIONS THEREOF

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE)
I beg to lay on the Table—

(1) A copy each of Noliufication Nos
G S R 204(E) to 228(E), 230(E), and
231(E), published 1n Gazette of India
dated the 18th Match, 1976, under sec-
tion 159 of the Customs Act 1962 {o-
gether with an explanatory memoran-
dum

(2) A copy each of Notification Nos.
G s R 128(E), 120(E), 132(E), 135(E),
185(E) to 153(E), 187(E) to 158(E),
161(E) to 198(E), 196(B), 187(E),
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200(E), 201(E) and 203(E) published
in Gezette of India dated the 16th
March, 1976 issueq under the Central
Excise Rules, 1944 together with en
explanatory memorandum.,

(3) A copy of Notification No G S R.
229(E) pubhished 1n Gazetle of India
dated the 16th March, 1976 under sub-
section (5) of section 3 of the Indian
Taniff Act, 1934 together with an ex-
planatory memorandum

(4) A copy of ihe Central Excises
(Tenth Amendmenti) Rules, 1978, publi-
shed in Notification No G S R 160(E)
in Gazette ,0f India dated the 1Cth
March, 1976, under section J8 of the
Central Excises and Sall Act, 1944 to-
gether with an explanatory memoran.
dum

(5) A statement (Hind1 and English
versions) explaining reasons for nof
laying sgimultaneously the Hindi ver-
sions of the Notifications mentioned at
(1). (2, (3% and (4) above
%:l]aced mn Labrary See No LT 10459/

NOTIFICATION UNDERR PREVENTION OF
FOOD ADULTERATION ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M.
ISHAQUE) I beg to lavy on the
Table a copy of the Prevention of
Food Adulleration (Amendment) Rules.
1975 (Hindi and Enghsh versions)
published in Notification No G S.R.
63(E) in Gazette of India dated the
5th February, 1976, under sub-section
(2) of section 23 of the Prevention of
Food Adulteration Act 1954 [Pluced
wn Library See No LT-10460/7b }
NOTIFICATION 7e¢ EXTENSION OF ALUMI.

Nium (CONTROL) ORDER, 1970 TO

SIRRKIM

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) I
beg to lay on the Table under
sub-section (8) of section 3 of the Ess-
ential Commodities Act, 1955, a copy
of Notification No S O 88(E) (Hindi
and English versions) published in
Gazette of India dated the 7th Februa-



